IN THE CENTRRL ADMINISTRATIVE TRIBUNAL//zii>

PRINCIPAL BENCH, NEw DELHI

D.A.N#,517/92. Dats ef dsgisient 28,2.92.
shri Tilak Raj eesApplicant
Versus
Unisn ef India & Others cssRespandents
CORAMS

THE HIN'GLE MR. J.P.SHARM§ MEMBER(J).

Csunsels:

Shri B.K.Gaur wesFer thas appligant.

The applicant is a Head Csnstable ne.7001183
of CISF Unit and pestsd at Greup Headquarters, Neu Dslhi.
He has filsd this applicatisn under Sectisn 19 of the
Administrative Trisunals Aet, 1985 impleading Directer-
General, CISF and Cemmandant as respandent nes.2 and 3
mesidss the Unisn ef India as respendent ne.1. The
applicant is challenging the erdar of 12—7;91 sassed by
the Cemmandant; erder dated 21-13-91 passed sy Greup
Cemmandant and erder dated 4-1-1992 passed by Assistant
Cammandant, CISF, elaiming the relisf that aferesaid
srders be quashed and sst aside and the salary ef the

applicant be relsased fer the menth af Juns, 91 till

-




September, 91 and alss prayed fer certain medical
mills as wsll as cest aof the applicatien. The learnad
gsunsal fsr the applicant has m=sn heard en thes peint
of jurisdictisn ef the Csntral Administrative Tribunal.
ssctisn 2 ef the A.T.Act, 1985 mars, the jurisdictien of
the C.A.T. in its applicatien te any memder af the Naval,
Military ar Army farces st ef any sther armesd ferces af
the Unien. Central Industrial Sezcurity Ferce has s}nce
peen held as a armed ferce sf the Unien as already held
in a numeer af decisiens - 1987(3)ATC p.93 CAT(Madras);
3 ATC p.205 CAT(Jamalpur); 1986(1) ATC p.366, CAT(Neuw
Delhi). Sectien 14 ef the A.T.Act, 1985 alss excludes
the armed ferces frem csnsideratisn as laid deun in

sub-gsectisn(w)(iii)
Sectisn 14/ef the said Act.

2. In vieu of the assvs, the learnsd csunsal
s washanae
. csuld nat shaw any spacific susetanes ar Eracsdsnt af

poped Twe e
law whereay the C.A.T. is csssss (i baus jurisdietien in

« Cuse= ef « memear af the CISF. v ) u_i

Al (AL Dm Sy Slage
3. The appliestisn is, therefare, dispesad aans
nat meing maintainable and weing net within the
jurisdictisn ef the Tribunal,

AS\/\/\A oD,
-

, (JOPOSHARMA) < . 2 s)/
/pkk/ o MEMBER(J) >




